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So12 ¥. / Design No. : 375021-001
@ / Date ; 02/12/2022
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T fRem orar B % g gfa § affq BWmes s BICYCLE WITH HYBRID CRANK LEVER @

EIEK] %, & USTBLT, Joft  12-11 ¥ 1.Dr. Pradip Kumar Sahu 2. Mr. Alok Kumar Parida 3.Mr.
Srijit Shuvam Nayak 4.Mr. Diptiranjan Rath 5.Dr. Ranjit Kumar Das 6.Dr. Sudhansu Sekhar
Sahoo 7.Mr. Subhankar Ray 8.Mr. Bishnu Narayan Mahapatra 9.Dr. Pramod Kumar Parida

10.Dr. Ramesh Kumar Mallik & M & I d@ear ofik ai § &Y fomm T 81

Certified that the design of which a copy is annexed hereto has been registered as of the
number and date given above in class 12-11 in respect of the application of such design to
BICYCLE WITH HYBRID CRANK LEVER in the name of 1.Dr. Pradip Kumar Sahu 2. Mr. Alok
Kumar Parida 3.Mr. Srijit Shuvam Nayak 4.Mr. Diptiranjan Rath 5.Dr. Ranjit Kumar Das 6.Dr.
Sudhansu Sekhar Sahoo 7.Mr. Subhankar Ray 8.Mr. Bishnu Narayan Mahapatra 9.Dr. Pramod
Kumar Parida 10.Dr. Ramesh Kumar Mallik.
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In pursuance of and subject to the provisions of the Designs Act, 2000 and the Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks
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*The reciprocity date (if any) which has been allowed and the name of the country.Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years.This Certificate is not for use in legal proceedings
or for obtaining registration abroad.




